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Sir,

E A H TI I H o RT ATG w H TI(HIGH COURT OF ASSAI"I, NAGALAND, [4IZORAM AND ARUNACHAL PRA-ESH)

No.Hc.vu-l2s l2oo$(pt.)l 11 ,B { lA
Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,
Gauhati High Court,
Aizawl Bench, Aizawl

Dated Guwahati the (
Child Care leave.

Your letter No.p.20ot2/212021-Hc(AB)l234dated 
Os. 1 1.2024.

IL
December,2024

With reference to the above, I am directed to inform you that SmtiNgu*angzuari sairo, Judge, speciar court, ruDaps, nizawt ias been granted chird care reavefor 9 (nine) davs w.e.f. 27 -rr.2024 to os.ri.zoi+. A senio. Judiciar officer avairabre atthe station would remain in-charge of her Court anO Offrce during her absence.

Yours faithfu y,

st/.-
JT. REGISTRAR G c )

M N .Hc. 25t /153( 7te I ( ) -/tc3
Copy to

da , 06 - lL-24

1.rmti Ngursangzuali Sailo. Judge, Special Court, ND&PS, AizawlJ The Project Manager, Gauhati Hiqh Court.

]T. REGISTRAR (VIGILANCEI

d,-9.


